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No L ¥aco Case No. Year Party District Valuation Judgement passed By Letter No. &Date
1 FAFO 463 1988 Om Prakash vs UPFC Ghaziabad | 13,73,000.00 Civil Judge 382/20.02.2016
2 FAFO 127 1990 Mohinder Kumar vs Smt. Shama Chugh Ghaziabad 2,75,000.00 Civil Judge 381/20.02.2016
3 FAFO 1268 1990 MS Niharika Electronics vs PICUP Ghaziabad | 13,25,444.05 Additional Civil Judge(First) 372/20.02.2016
4 FAFO 1117 1992 Sri Niwas Goel vs Mukut Lal Ghaziabad 7,00,000.00 Additional Civil Judge(Seventh) 375/20.02.2016
. FAFO 1109 1992 Niwas Goel vs Anil Kumar Ghaziabad 7,50,000.00 Additional Civil Judge(Seventh) 384/20.02.2016
6 FAFO 193 1992 Shadab Khan vs Salim Khan Ghaziabad 5,00,000.00 Civil Judge 367/20.02.2016
b FAFO 370 1992 MS Road master vs UP State Elec Board Ghaziabad 9,05,119.17 Additional Civil Judge(Second) 352/20.02.2016
8 FAFO 549 1992 Yogendra vs Murari Ghaziabad 1,000.00 Additional Civil Judge(third) 379/20.02.2016
9 | FAFO | 932 1993 bl e Ghaziabad | 14,00,000.00 | Additional Civil Judge(Fifth) | 354/20.02.2016
10 FAFO 889 1995 UP Jal Nigam vs GCC Ghaziabad 1,36,338.00 Civil Judge 361/20.02.2016
11 FAFO 1066 1995 Rajeev Gupta vs NOIDA Ghaziabad 7,60,058.00 Additional Civil Judge(First) 380/20.02.2016
12 FAFO 715 1996 Anup Singh vs GDA Ghaziabad 6,74,000.00 Civil Judge 355/20.02.2016
13 FAFO 307 1996 Nina Choptra vs NOIDA Ghaziabad 6,00,000.00 Additional Civil Judge(Fourth) 368/20.02.2016
14 FAFO 1154 1998 GDA vs Rajiv Construction Ghaziabad | 18,17,744.00 Additional Civil Judge 353/20.02.2016
15 FAFO 1093 1998 Bhopal Singh vs Omvir Singh Ghaziabad 8,00,000.00 Civil Judge 394/20.02.2016
16 FAFO 1745 2000 Smt Sharda vs Sudhir Ghaziabad 7,50,000.00 Additional Civil Judge (sixth) 393/20.02.2016
17 FAFO 709 2000 Shiksha Yadav vs GDA Ghaziabad 6,13,400.00 Additional Civil Judge (sixth) 389/20.02.2016
18 | FAFOD [513] 2000 UPPCL vs Punjab Carbonics Ghaziabad | 17,25,399.04 Additional Civil Judge (sixth) 411/20.02.2016
19 FAFO 148 2000 Purushottam Lal vs Vimla Khanna Ghaziabad 9,00,000.00 Civil Judge 360/20.02.2016
20 FAFO 699 2002 Richpal vs Mansingh Ghaziabad 7,50,000.00 Additional Civil Judge(Fourth) 398/20.02.2016
21 FAFO 611 2002 Bir Bahadur Singh vs Ramesh Chand Ghaziabad | 11,50,000.00 Additional Civil Judge(Seventh) 406/20.02.2016
22 FAFO 4 2003 Sheetal Chand vs Phool Khan Ghaziabad 6,00,000.00 Civil Judge 374/20.02.2016
23 FAFO 2894 2003 Master Akash vs Greenland School Ghaziabad | 15,90,000.00 Civil Judge 413/20.02.2016
24 | FAFOD [686] 2003 ESIC vs Sanjeev Kumar Tyagi Ghaziabad 1,33.850.00 Civil Judge 358/20.02.2016
25 FAFO 3185 2003 Smt Mahendrawati vs GDA Ghaziabad 15,000.00 Additional Civil Judge 414/20.02.2016
26 | FAFOD (489) 2004 ESIC vs Suraj Vanaspathi Ghaziabad 3,93,454.00 Civil Judge 371/20.02.2016
27 | FAFOD [1118] 2006 ESIC vs Ms Mascot Ghaziabad 42,547.00 Civil Judge 365/20.02.2016
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28 FAFO 1144 2006 Indrajeet vs GDA Ghaziabad | 19,29,800.00 Civil Judge 408/20.02.2016
29 FAFO 1509 2006 Manmohan Goyal vs Rajesh Kaushik Ghaziabad | 13,00,000.00 Civil Judge 409/20.02.2016
30 FAFO 1508 2006 Manmohan Goyal vs Arvind Kumar Ghaziabad 9,00,000.00 Civil Judge 399/20.02.2016
31 FAFO 3037 2006 Ashwani Arora vs Bhagwan Das Ghaziabad 9,40,000.00 Civil Judge 377/20.02.2016
32 FAFO 4054 2011 GDA vs Suresh Chandra Jain Ghaziabad 6,00,000.00 Civil Judge 373/20.02.2016
33 FAFO 4416 2012 Ashok Kumar vs State of UP Ghaziabad | 15,00,000.00 Additional Civil Judge 376/20.02.2016
34 FAFO 4268 2012 Smt Omvati vs Jaipal Singh Ghaziabad | 20,00,000.00 Civil Judge 369/20.02.2016
35 FAFO 2869 2012 Suman Jain vs Abhayram Ghaziabad | 15,73,000.00 Additional Civil Judge 356/20.02.2016
36 FAFO 1527 2012 Richhpal vs Ranbir Singh Ghaziabad | 25,00,000.00 Civil Judge 390/20.02.2016
37 FAFO 4062 2012 Smt Rampali vs Rajbir Singh Ghaziabad 2,50,000.00 Additional Civil judge 357/20.02.2016
38 FAFO 367 2012 Sunita Gupta vs Salek Chand Ghaziabad | 24,19,200.00 Additional Civil Judge(Fifth) 410/20.02.2016
39 | FAFOD (432) 2012 Arshad vs Garima Builders Ghaziabad 2,00,000.00 Additional Civil judge 401/20.02.2016
10 FAFO 1339 2012 Yatendra vs Dharam Pal Ghaziabad | 10,00,000.00 Additional Civil judge 386/20.02.2016
11 FAFO 687 2012 Rajendra Singh vs Mahendra Singh Ghaziabad | 19,00,000.00 Additional Civil judge 385/20.02.2016
12 FAFO 649 2012 Pradeep Maheshwari vs UPSIDC Ghaziabad 6,00,000.00 Additional Civil judge 362/20.02.2016
I3 FAFO 3388 2013 Kanchan Sharma vs Shivdhara Singh Ghaziabad | 25,00,000.00 Civil Judge 405/20.02.2016
4 FAFO 1604 2013 Ashwani Kumar vs Smt. Anju Ghaziabad | 25,00,000.00 Civil Judge 383/20.02.2016
15 FAFO 1642 2013 Basheer vs Deepchand Yadav Ghaziabad | 25,00,000.00 Civil Judge 388/20.02.2016
16 FAFO 1186 2013 Ashok Kumar vs Rekha Rani Ghaziabad | 25,00,000.00 Additional Civil Judge 391/20.02.2016
\7 FAFO 1228 2013 Chandra Prakash vs Rahmu Ghaziabad | 12,00,000.00 Additional Civil Judge 392/20.02.2016
'8 FAFO 1575 2013 Smt Neeraj vs Smt Sunita Ghaziabad | 10,00,000.00 Additional Civil Judge 378/20.02.2016
9 FAFO 329 2013 Narendra Tyagi vs Rifakat Ghaziabad | 10,00,000.00 Additional Civil Judge 364/20.02.2016
0 | FAFOD (716) 2013 Paramjeet Kaur vs Shailesh Ghaziabad 9,00,000.00 Additional Civil Judge 359/20.02.2016
1| e | 581 2016 Ansa'Rzgi‘éségtgv‘@@;fe”“ka Ghaziabad | 10,00,000.00 Additional Civil judge 403/20.02.2016
2 FAFO 1274 2004 Anil Kumar Vinayak vs Shailja Ghaziabad | 10,00,000.00 Additional Civil judge 397/20.02.2016
a FAFO 2785 2003 Kallu Mal vs Surendra Kumar Ghaziabad | 25,00,000.00 Civil Judge 400/20.02.2016
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List of Civil Cases transmitted to District Courts of Pecuniary Jurisdiction up to Rs. 25,00,000/- (Twenty Five Lakhs) under the orders of Hon'ble The Chief Justice

R J VALUATION JUDGEMENT
S :NO.[Case Type|CASE NO.| YEAR | DISTRICT | VALUATI iy st il PARTY NAME LETTER NO./ DATE
T | I EAPL 32 | 2015 | GHAZIABAD | 20,00,000 | ADD CIVIL JUDGE RAM RATAN SHARMA VS SHAKUNTLA AND OTHERS 428/20.02.16
2 | FAPLD 156 | 2014 | GHAZIABAD | 20,00.000 | ADD CIVIL JUDGE JAI PRAKASH VS RAKESH AND OTHERS 439/20.02.16
3 | FAPLD 209 | 2014 | GHAZIABAD | 550,000 | ADD CIVIL JUDGE U.P. AWAS AVAM VIKAS VS MAHFOOZ ALl KHAN 423/20.02.16
4 | FAPLD 346 2014 | GHAZIABAD | 10,00.000 | ADD CIVIL JUDGE HORAM AND OTHERS VS RAMPAL SINGH AND OTHERS 427/20.02.16
& | FaPLD 180 2014 | GHAZIABAD | 16,02,000 | ADD CIVIL JUDGE | SHANTI DEVI AND OTHERS VS BAL SWAROOP AND OTHERS 425/20.02.16
6 FAPL 594 2009 | GHAZIABAD | 22,00,000 | ADD CIVIL JUDGE | PRADEEP KUMAR AND OTHERS VS P.N.B. 426/20.02.16
7 | FAPLD 181 2014 | GHAZIABAD |  10,00,000 [ ADD CIVIL JUDGE | SHANTI DEVI AND OTHERS VS BAL SWAROOP AND GTHERS 421/20.02.16
8 EAPL 575 2013 | GHAZIABAD | 6,00,000 | ADD CIVIL JUDGE | RAMESH GUPTA AND OTHERS VS RAJ KUMAR AND OTHERS 420/20.02.16
9 | FAPLD 88 2014 | GHAZIABAD | 8,37,520 | ADD CIVIL JUDGE LOK VIHAR SAHKARI VS MAMRAJ AND OTHERS 422/20.02.16
10 EAPL 266 2011 | GHAZIABAD | 10,00.000 | ADD CIVIL JUDGE GOPAL SINGH VS U.P AVAS EVAM VIKAS 417/20.02.16
11 FAPL 742 2014 | GHAZIABAD |  8,00,000 CIVIL JUDGE RAVINDRA SINGH AND ocT)?Eggsvs BIJENDRA SINGH AND 433/20.02.16
12 FAPL 675 1998 | GHAZIABAD | 10,25,000 CIVIL JUDGE RAJ KUMAR AND OTHER%¥SE“£L;KESH KUMAR GOEL AND 424/20.02.16
13 | FAPLD 63 2010 | GHAZIABAD | 5,55.000 | ADD CIVIL JUDGE P.N.P VS TENEJA CONSTRUCTION 429/20.02.16
14 | FAPLD 328 2014 | GHAZIABAD | 10,00,000 | ADD CIVIL JUDGE KAMLA PALACE VS CIVIL JUDGE(S.D) AND OTHERS 434/20.02.16
15 | EapL 316 2013 | GHAZIABAD | 10,00,000 | ADD CIVIL JUDGE | BRIIMOHAN VS RAVINDRA AND OTHERS 435/20.02.16
16 | FAPL 357 2014 | GHAZIABAD | 22,00,000 CIVIL JUDGE | POLE-ADS ADVERTISING PVT. VS NAGAR NIGAM GHAZIABAD 430/20.02.16
7 | tAPL 361 2014 | GHAZIABAD | 8.00,000 CIVIL JUDGE VASUDHA ADVERTISING VS NAGAR NIGAM GHAZIABD 432/20.02.16
18 & r£amL 52 2012 | GHAZIABAD | 10,00,000 | ADD CIVIL JUDGE |  USMANKHAN AND OT(H:EFEEEVCSTSTRATE OF U.P THROUGH 431/20.02.16
19 | FAPLD 374 | 2015 | GHAZIABAD | 1,00,000 | ADD CIVIL JUDGE KRISHNA KUMAR VS VIJAY AND OTHERS 438/20.02.16
20 | FAPLD 218 2015 | GHAZIABAD | 9,00,000 | ADD CIVIL JUDGE MAHESH AND OTHEESL\[S%;E OF U.P THROUGH 437/20.02.16
21 | FAPLD 219 2015 | GHAZIABAD | 9,00000 | ADD CIVIL JUDGE HARVEER VS STATE OF U.P THROUGH COLLECTOR 419/20.02.16 %
22 | EAPLD 217 2015 | GHAZIABAD | 9,00,000 | ADD CIVIL JUDGE NANDRAM AND OTHE%SLC’ESC%ARTE OF U.P THROUGH 418/20.02.16
93 | FAPL 529 2015 | GHAZIABAD | 10,00,000 CIVIL JUDGE MANOJ KUMAR VS RAM KISHORE AND OTHERS 436/20.02.16
54 | LFAPL 290 | 2013 | GHAZIABAD | 10.00.000 CIVIL JUDGE | RAJESH SINGHAL AND OTHERS VS NAGAR PALIKA PARISHAD 461/22.02.16
95 | WFAPL 374 | 2013 | GHAZIABAD | 18,00,000 | ADD CIVIL JUDGE HINDUSTAN AUTO FINANCE LTD. VS SURAJBHAN DIXT 462/22.02.16
26 | FAPL 109 2013 | GHAZIABAD | 20,00,000 | ADD CIVIL JUDGE PRDEEP KASARIYA VS PRAMOD PRAKASH KASARIY A 463/22.02.16 |
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27 | FAPL 211 | 2013 | GHAZIABAD| 10,00,000 | ADD CIVIL JUDGE SHERDEEN VS NAGAR PALIKA PARISHAD GHAZIABAD 464122.02.16 |
| GE | \F AD 46

28 | FEAPL 363 | 2011 | GHAZIABAD | 543,250 CIVILJUDGE | MESSRS M.P MASHINE TOOLS VS SANNI STEEL PROCESSORS 465/22.02.16 ‘

29 | FAPL 92 | 2013 [ GHAZIABAD | 10,00,000 | ADD CIVIL JUDGE | ABDUL HABEEB VS NAGAR PALIKA PARISHAD GHAZIABAD 466/22.02.16

9 | EAPL 288 | 2011 | GHAZIABAD | 1500000 | ADD GIVIL JUDGE SHISH PAL AND OTHERS VS BALVEER 467/22.02.16 |

[

31 | EAPL 294 | 2013 | GHAZIABAD | 520,288 | ADD CIVIL JUDGE MODIPON L'M'TED@A“F?ECQL'&/EE@ VS VINOD KUMAR 468/22.02.16

32 | FAPL 390 2011 | GHAZIABAD | 15.00,000 CIVIL JUDGE VIJAY KUMAR SHARMA VS SUSHIL KUMAR SHARMA 470/22.02.16

33 | FAPL | 360 | 2014 | GHAZIABAD| 19.00.000 CIVIL JUDGE | POLE-ADS ADVERTISING PVT. VS NAGAR NIGAM GHAZIABAD ! 469/22.02.16

34 | EAPL 495 | 2013 | GHAZIABAD  14,00,000 | ADD CIVIL JUDGE | NAGAR NIGAM GHAZIABAD VS ASHOK KUMAR AND OTHERS 478/22.02.16

38 | EAPL 262 | 2014 | GHAZIABAD | 950,000 | ADD CIVIL JUDGE |  LOKENDRA KUMAR AND OTHERS VS SUMAR PAL SINGH  477/22.02.16

36 | FAPL | 312 2014 | GHAZIABAD | 12,50,000 | ADD CIVIL JUDGE RAJNI DEVI VS RAM NIWAS 476/22.02.16

37 | FAPL | 314 ' 2014 | GHAZIABAD | 602000 | ADD CIVILJUDGE | SMT RANIVS ANSAL HOUSING AND CONSTRUCTION LTD | 475/22.02.16

38 | FAPL 363 2014 | GHAZIABAD | 19,00,000 | CIVILJUDGE | VIDUR ADVERTISING PVT LTD VS NAGAR NIGAM GHAZIABAD T 474/22.02.16 *[

39 | FAPL | 364 2014 | GHAZIABAD| 2400000 | CIVILJUDGE | P.p. PUBLICITY SERVICE VS NAGAR NIGAM GHAZIABAD | 472122.02.16

40 | FAPL 329 2014 | GHAZIABAD |  6,00000 | ADD CIVIL JUDGE | ASHOK KUMAR ALIAS CHANDRA BOSE VS SMT. HARBIRI 473722.02.16

21 | FAPL 369 2014 | GHAZIABAD | 18,00,000 CIVIL JUDGE | VIDUR ADVERTISING PVT LTD VS NAGAR NIGAM GHAZIABAD | 471/22.02 16

22 | FAPL 55 2013 | GHAZIABAD | 7,05.000 | ADD CIVIL JUDGE DROPDI VS MAHENDRA SINGH AND OTHERS  47922.02.16

43 | FAPL 360 2006 | GHAZIABAD |  6,00,000 CIVILJUDGE  |B-P- SINHA AND OTHERS VSOL#SE?NSANC'AL CORPORATIONAND  osiom 05 15

44 | FAPL 341 2010 | GHAZIABAD | 10,00,000 CIVIL JUDGE VIJAY PAL AND OTHERS VS ARUN KUMAR AND OTHERS | 483/22.02.16

a5 | FAPL 472 2015 | GHAZIABAD | 15,00,000 | ADD CIVIL JUDGE G.D.A VS MANMOHAN GUPTA AND OTHERS  482122.0216 |
SHRAVAN KUMAR CHADDHA AND OTHERS VS SOHAN LAL 1

46 | FAPL 795 2008 | GHAZIABAD |  7.00,000 CIVIL JUDGE bAr S L S . 481/22.02.16 |

47 | EAPL 377 2010 | GHAZIABAD |  7.00,000 CIVIL JUDGE VINEET SHARMA AND O(T)FT'ﬁFéng’ S MADHU SHARMA AND I 480/22.02.16 J




